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PAPER LAID ON THE TABLE
Contd,

NOTIFICATION UNDER CusTOMs ACT,

1962 AND AN EXPLANATORY MEMORAN-

DUM REGARDING RATES OF (CUSTOMS

DuTy ON BAGGAGE UNDER THE RELEVANT
BAGGAGE RULES

MR. DEPUTY-SPEAKER: Paper to
be laid,

Shri Maganbhaj Barot.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRT
MAGANBHAI BAROT): Sir, I beg
to lay on the Table under section 159
of the Customg Act, 1962, a copy of
Notification No. 142-Customs/80
(Hindi and English versions) pub-
lished in Gazette of India dated the
15th July, 1980 together with an ex-
planatory memorandum regarding
rates of Customg Duty on baggage
imported in excess of the permissible
limits admissible under the relevant
Baggage Rules. (Placeq in Library,
See No. LT-1072/80.)

18.06 hrs,

The Lok Sabha then gdjourned till
Eleven of the Clock on Wednesday,
July 16, 1980/Asadha 25, 1902 (Saka).



